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lakhs on each of the three counts was

- however, maintained.

RS Deficit Budgets of "_Sv_tates"

MANI : Will
FINANCE/

121. SHR1 A. D.
the Minister  of
faza w3t
be pleased to state :

‘(a) whether it is a fact that many State
Governments have presented deficit budgets
without resortmg to adequate fresh taxation ;

(b) the manner in which the States are
gomg to cover up their deficits ;

(c). whether the Reserve Bank has been
authorised to grant overdrafts to the State
Governments to cover up the deficits ; and

(d) whether the State Governments have
made any proposals to the Central Govern-
ment regarding financial assistance for meet-
ing the deficits ?

THE MINISTER OF STATE IN

THE MINISTRY OF  FINANCE/
fasg wemem W wsw wet

(SHRI K. R. GANESH) : (a) to (d). Most
States have presented Vote on Account
budgets this year and the deficits shown
therein do not indicate a complete picture
which would be available only after the
regular Budgets have been presented.

Affiliation of Colleges With Aligarh
Muslim University

122, SHRI J. P, YADAV :
SHRI N, K. SHEJWALKAR :

Will the Minister of EDUCATION

AND SOCIAL WELFARE/
fagr - #T  @w wemtm WSt

be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the demand of the
people of Aligarh for affiliating the colleges
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of the Aligarh District with the Aligarh
Muslim University ; and

(b) if so, what are the. details of the :
action taken or proposed to be taken in this
regard by the Central Government ? i

THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION
AND SOCIAL WELFARE/
fan uT quR ®EAR
AT | 3Iq At

(PROF. D. P. YADAV) : (a) Yes, Sir.
(b) The power of affiliation of colleges

is vested in the University authorities. It 0

is for the colleges concerned to approach
the University for afliliation.

123. [Transferred to the 3rd June, 19711
Upgradation of Cities

MANI
FINANCE/

124, SHRI A. D.
Will the Minister of

faea wait
be pleased to state :

(a) whether 40 cities have recently been
upgraded for determining the grant of city
compensatory allowance ;

(b) if so, what are the detaxls thereof ;
and

(¢) what will be the total burden on
Government’s finances as a result of the
upgradation ?

THE MINISTER OF STATE IN
THE MINISTRY OF  FINANCE/
foeg w#wm @ Tsw =it
(SHRI K. R. GANESH) : (a) Yes, Sir.

(b) A statement showing the details of
the ciassification of the 40 cities is laid on
the Table of the House. (Sce below)

(¢) The additional expenditurc has been
estimated to be of the order of Rupees Four
Crores per unnum.

Statement
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